
THE GAUHATI HIGH COURT AT GUWAHATI(HIGH COUBT OF ASSAM, NAGAI..AND, MIZORAM AND ARUNACHAL PRADESH)

From

To,

Sub:-

Ref:-

Madam,

Copy forwarded to:

Smti layashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Angjeeeta Mahanta,
Principal Judge, Family Court_III,

Kamrup(M). Guwahati.

N H VII-5tl 202 lt IA

Yours faithfully,

IL -. \-!
Dated Guwahafi, th. ) unffff6trzoz+.

With reference to the above, I am directed to inform you that you have beengranted casuar rQave on 30.11.2024- rn" cornr"rror, Famiry court-Ill, Kamrup(M),Guwahati will remaln in charge of your Court ."0 Oma. ,. ,rr absence.

Casurl leave,

Your letter No. rcK3lzl14lpJ/348124 dated 28.71.2024.
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Memo No.Hc.vtt-srt2o2tt I lt{ b lA, dated

to
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1. The Project Manager, Gauhati High Court
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